
NATIONAL COMPANY LAW TRIBUNAL 
CHANDKiARCl BENCH, CHANPIGARH 

In !he matter of: . 

Sect~ons 230 - 232 wad with Sectran 66 and other applicable provisbns of the of the 
Companies Act, 201 3 and read with Companies (Cornpromiss, Arrangements and 
Amalgamat ions) Rules, 2016. 

And 

In the matter of: J ' 

Scheme of A r m g m m t  

Between 

Kajaria Securities Private Limited 

And 

Kajaria Ceram~cs Limited 

. . .TransfemdApplicant Company 1 

... Transferee lApplicant COrnpany 2 

their respective Shareholders and Creditors, 

Present: Ms. Munisha Gandh Senior Advocate wfth 
Ms. Salina Chalana, Advocate for me applicants. 

On wquest, the matter is adjourned for hearing tD 28.04.207 7. 


